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[ Mr. Deputy-Speaker ]
procedure is not there, how canl allow
you ? (Imterruption) This will be comming
again I hope and you can have your full
say. Kindly co-operate.

SHRI GULAM MOHAMMAD BAK-
SHI : I will not ask the Prime Minister;
but 1 beg of you to ask the Home Minister
to meke a statement taday.

SHRI TENNETI VISWANATHAN
(Vishakhapatnam) : Do I take it that a
statement will be made today ?

MR. DEPUTY-SPEAKER : I have told
*he Minister of Parliamentary Affairs to
convey to the Minister of Home Affairs
what the Members have expressed here.

SHRI TENNETI VISWANATHAN :
And also to the Prime Minister,

SHRI GULAM MOHAMMAD BAK-
SHI : Prime Minister is not concerned.
It is the Home Minister who is concerned.
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SHRI SHEO NARAIN (Basti) : Sir,
1 rise on a constitutional point. (larerrupt-
ion) As my friend has said.. (Interruption)
What is this* thing ? (Interruption)

MR, DEPUTY-SPEAKER :
word will be expunged.

That

15 hrs.

SHR1TSHEO NARAIN : The Assembly
should have been adjourned sime die, then
it could be prorogued.
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After that President’s rule will come.
But instead of that, something else has
been done, The Home Minister should
come and explain the constitutional
position. We are not concerned with
Kashmir as such now. We are concerned
with the constitutional point. I hope you
will give aruling from your on book
which is in your hands.

15.02 hrs.
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MR. DEPUTY-SPEAKER Shri
Raghuvir Singh Shastri may continue his
speach.
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*Expunged as ordered by the Chair,



